08.03.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRL.A. 122/2002 DINESH & ANR ANKUSH NARANG, SHIVANI KANT
VS STATE OF DELHI BHAVYA CHAUHAN,KUSUM DHALLA

COURT NO. 30
HON'BLE MR. JUSTICE S.P.GARG
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.30 PM

1. CRL.A.NO. 1395/2013 SHREE BHAGWAN PRAMOD KUMAR DUBEY,NAMITA WALI
VS STATE SAVRAISH KUMAR,AASHAA TIWARI

ANIL KUMAR

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM

1.RFA NO. 221/2018 VINOD KUMAR & ORS. PAWAN KUMAR JAKHU,J.K.JAIN

VS BOHAT RAM & ANR

COURT NO. 28
HON'BLE MR. JUSTICE R.K.GAUBA

AT 10.30 AM

1. RC.REV.94/2016 RAM PRAKASH & SONS & ORS. C.S.BHANDARI, RAHUL BORA
CM APPL.4947/2016 VS MAHENDER PAL & ANR RAJENDER DUTT



08.03.2018 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

AT 2.15 PM

1. W.P.(C) 16316/2004

2. W.P.(C) 225/2005

HIGH COURT OF DELHI
07 MARCH ,2018

COURT NO. 13
HON'BLE MR. JUSTICE C.HARI SHANKAR

RAJEEV SHARMA OMUNG RAJ GUPTA,NARESH KAUSHIK
VS UOI & ORS. LALIT BHASIN,RATNA DWIVEDI DHINGRA

BHARAT SANCHAR NIGAM LTD SAURABH LEEKHA,INDERJIT SINGH
VS SMT.SHASHI KANTA RISHI

REGISTRAR (LISTING)



08.03.2018

5.

AT 10.30 A M

OMP. (1) (COWM ) 300/2017

FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 21 (CS-F)
HON' BLE MR, JUSTI CE_JAYANT NATH

VAYAM TECHNOLOG ES LI M TED SANDEEP SETHI, AM SH AGARWAL,
Vs. HEWLETT- PACKARD SATYAM THAREJA, SHANTANU

FI NANCI AL SERVI CES (| NDI A) SAGAR, ANMOL, SUSHANT SHARVA,
PRI VATE LI M TED ADlI TYA SHEKHAR, ARVIND K. N GAM

VI KAS MEHTA, M KHI L SHARDA,
M THUN RACL, MANSI KAKU
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